BEFORE THE ADJUDICATING AUTHORITY
NATIONAI. COMPANY LAW TRIBUNAL
' ~ AHMEDABAD BENCH =
et COURT1 L
2

Coram MADAN BHALCHANDRA GOSAVI MEMBER (JUDICIAL)
‘ : VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL) :

e ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OFTHE
NATIONAI. COMPANY LAWTRIBUNAL ON 3@3,202 : L
Name of the Company Tin A i -lDBl -B'ahk' L’c’d;,‘

Doshron Pvt Ltd.

Section; b 1'_".‘;_ 7ofthe Insolvencv and Bankrugtcy CodeI 2016

| 'Learned Counsel Mr Akshat Khare appeared for F 1nancral Credrtor
: :Learned Counsel Mr. Shashvat Shukla appeared for Corporate Debtor.
*Pleadlngs are complete

 Matter to appjear for hearirig'yon-24-03?262 Lo

 MEMBER (TECHNICAL) e et MEMBER(JUDICIAL)}‘V"‘

‘Dated this the 3/d d yof March, 2021

o ' Prakash

c P. u B) No 59/7/NCI.T/AHM/2019



